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(c) No such steps are contemplated. 
The rates of demurrage depend on 
local conditions, e.lI. the storage space 
available, the expenditure incurred 
on the storage accommodation pro-
vided, the extent of congestion pre-
vailing, etc. 

Cadre of PlUUlbayat Secretaries 

'1155. 8hrl 8hree Narayan Das: 
Will the Minister of Community "'le-
velopment and Cooperation be pleas-
ed to state: 

(a) whether it is a fact that the 
PlaIlJling Commission has suggested 
that a new cadre of Panchayat Secre-
taries be constituted; 

(b) if so, the important features of 
the ficheme; and 

(0) whether any new functions are 
j 0 be performed by this new cadre in 
th,!' administration of the Panchayati 
&j1 

The Deputy Minister in the Minis-
try of Community Development and 
Co-operation (Shn B. S. Murthy): 
(a) to (c). The Ministry has fonnu-
lated a scheme for strengthening the 
cadre of panchayat secretaries. It 
envisages the appointment of a quali-
fied and trained Secretary for a pan-
chayat comprising about 3,000 popu-
lation. This Secretary i, to look after 
the secretarial, accounting nnd deve-
lopmental aspect.. of the work of the 
village panchayat. 

This Scheme was considered by 
the Planning Commission and the 
National Development Council on 
Agriculture and Irrigation. It has 
been circulated to State Governments 
for comments. 

Construction of Warehouse 
"1156 J Shri Klndar Lal: 

. I. Shrl Vishwa Nath Pande,.: 

Wi,l the Minister of FOOd and Agri-
culture be pleased to state: 

(a) the total number of warehouses 
constTucted by the Central Govern-
ment or with the aid given by th •. 

Central Government throughoul th" 
country till the 15th April, 1965; 

(b) it 50, the total amount of ex· 
penditure incurred on this scheme; 
and 

(c) the facilities given by the "'a, c-
houses to the depositors? 

The Minister of FOOd and ~ieul
ture (Shrl C. 8ubramaniam): (a) and 
(b). The Cent.ral Government doc< 
not construct warehouses direct Iy. 
Warehouses are constructed by lh" 
Central Warehousing Corporation and 
the State Warehousing Co~poration; 

established under the WarehOUSing 
Corporations Act, 1962. Assistance j>: 
provided by t~e Central Government 
by way of share capital and loans to 
the Central Warehousing Corporatioll 
The Central Warehousing Corpora· 
tion. The Central Warehousing Cor-
poration is one of the shareholders (If 
each State Warehousing Corporal ion. 
The Ccn'ral Warehousing Cor-
poration has constructed warehouses 
at 25 centres with a total storage 
capacity of 1,06,065 tons and the ex-
penditure incurred is Rs. 1·6 crorcs. 
The 14 State Warehousing Corpora-
tions have constructed warehouses. 
upto 31st December 1964, at 78 cen-
tres with a total storage capllcity of 
1,26,529 tons. The total expenditul"f. 
Incurred on these godown. is Rs 1 'R~ 
crares. 

(c) The warehouses provide SClO'l.-
tillc storage facilities, cheaper bank 
credit against warehouse receipts and 
better holding power to the dellosi-
tors. 
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